E GAZETTE OF INDIA

TO BE PUBLISHED IN PART II SECTION 3(ii) OF

GOVERNMENT OF INDIA
MINISTRY COF FINANCE
(DERPARTMENT OF REVENUE)
NEW DELHI: DATED THE

NOTI1FICATI
(IRCOME=TAY)

No. 6318 (F.No.197-A/64/82-IT(AT): In excreis
confarred by sub=clausc (iv) of clause (23C)
the Income-tax Act, 1961 (43 of 1961), the C

C_N

233038

Tt

ej of the powcrs
of Seetion 10 of

gntral Government

hereby notifies "Kasturba Gandhi National Memprial Trust,

Kasturbagram, Indore" for tho purpose of the

'said soction for

the period cavered by the assessment years 1985~-86 to 1987-884

| ( Re Ko TEWARI
UNDER SECRETARY TO THE G
To
The Manager,
Governmunt of India Press,
Ring Road, Mayapuri Industrial Area,
(Near Rajourl Garden), New Doihi,.

Copy toim '
1, The Sccreotary, Kasturba Gandhi National #
Kasturbagram, Indorc M.P,.)~-452020,
2o -Tho Commissicner of fncome=tax, Bhopal, w
letter NocHERS/4a{230){1v)/83, dated B.4.198
3o All Comnissionore of lncomc~tax,

4o Dircctovs of Ins.tIT)/(R&S)/(P&PR)/ (Inv,)

5¢ Dirgctor of 0&M Scrvices {(Inccme-~tax)}, 1s
Mata Sundri Lane, New Dolhi (5 copies),

6. P\ll Ufficars & SUCtiDns of IgT'ouing..DF C,
7« Comptroller & Auditor General of India, N
B
9, Dirvctor of Treining, IRS, National Acade
Staff College, Magpur (5 copies)e
10, Shri P.,K.Kartha, Jt. Secy., Ministry of
Company Affairs (Department of Legal Affairs

ol

ATMA RANM

(R

Bulietin Section of Dic.of Ins.(R3&PR), N

OVERNMENT OF INDIA

imcrial Trust,

ith refe.tao his
b=
i »

NMew Dolhi.

v Floor, Aiwan=-c=Chalib,
.aonTog New Delhi.

2w Delhi (20 copicsje

cw Delhi (5 copies).

ny of Direct Taxecs,

Law, Justies and
), New Delhi.
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